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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
EXECUTION APPLICATION NO. 44/2023

IN
ORIGINAL APPLICATION NO. 407/2015
IN THE MATTER OF :
BETWEEN:
Shailesh Singh ... APPLICANT
VERSUS
The Surya Hotel, New Delhi and Ors ...Respondents

AFFIDAVIT ON BEHALF OF CE (SOUTH) DJB IN
COMPLIANCE OF ORDER DATED 21.08.2024

I, Gajendar Tomar, S/o Sh P.S Tomar, age about 59 years,
working as Chief Engineer( South), DJB, having office at
Varunalaya, Phase-ll, Karol Bagh, New Delhi-110005, do

hereby solemnly affirm and state as under:—

1. That | am holding CE (South), DJB and thus fully

conversant with the facts of the case and hence

wcompetent to swear this affidavit on behalf of DJB in

i) '@‘“c‘%ompliance of order dated 21.08.2024 passed by this



Hon’ble Tribunal in the above captioned case. That the
statements in the instant affidavit are based upon
knowledge obtained during the regular course of

business and records maintained by DJB.

That the applicant namely Shailesh Singh in the
captioned case raised their grievance by filing
Execution Application No 44/2023, in respect of The
Surya Hotel, Mathura Road, New Delhi, Hotel Jaypee
Siddharth, East Patel Nagar, New Delhi and Hotel The
Lalit, Barakhamba Avenue, Connaught Place, New

Delhi.

It is stated that Hotel “The Lalit”, falls in the NDMC
area i.e not concerned to Delhi Jal Board. Further, the
status report with regard to two other hotels as

mentioned in para 2 above is as under:
(A) The Surya Hotel, Mathura Road, New Delhi:-

(i) The above referred case assigned to DJB in
- March 2024, along with Hon’ble NGT order dated
28.02.2024 with the direction to file reply. The

officer of DJB appeared in person on 08.05.2024.

s
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(it)

| state that a survey was conducted by JE& AE of
the said area on 03.05.2024 and found that 02
Nos borewells are running in the premises of the
Suryaa Hotel. True copy of the Survey dated
03.05.2024 is Annexed as Annexure R-1.Further
the survey report was submittéd to SDM, Kalkaiji,
District (South-East) vide letter No. DJB/EE(M)-
51/2024-25/60 dated 03.05.2024 & reminder vide
letter DJB/EE(M)-51/2024-25/109 dated
03.09.2024 for information and taking necessary
action at their end with the copy to DM (South-
East) . True copy of the letter DJB/EE(M)-
51/2024-25/109 dated 03.09.2024 is annexed as
Annexure -R-2, since the DM is the final authority
for taking necessary action on ground water
extraction as per SOP issued by Department of
Environment Govt of NCT of Delhi . True copy of
the SOP issued by Department of Environment
Govt of NCT of Delhi is annexed as Annexure R-
3.

Moreover, as confirmed by Zohal Revenue Officer

(South)-lI of Delhi Jal Board, a water connection

P
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vide K.No 4000731000 is running since before
2012 and one additional sewer charges
connection for using ground water in addition to
bore water vide K.No 5050962373 is also running
since before 2012 on account of use of borewell at
the property as per DJB instructional order dated
01.01.2016 issued by Director (Revenue) . True
copy of the order dated 01.01.2016 issued by

Director (Revenue) is annexed as Annexure R-4.

(B) Hotel Jaypee Siddharth, East Patel Nagar, New

Delhi-

(i) A survey was also conducted by JE & AE of area
on dated 04.05.2024 and reported that no borewell
was found in the premises of Hotel Jaypee
Siddharth. True copy of the Report is Annexed as

Annexure R-5.

(i) Zonal Revenue officer (West)-ll, Rajender Nagar
has confirmed vide their report submitted that the
staff of DJB visited the site of Jaypee Siddharth

Hotel on dated 03.10.2024 and found that there

are 03 Nos water connections of Delhi Jal Board,

Y
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having K No 2465800000 (First bill available dated
1998), 1465800000 (First bill available dated
1998) & 3465800000 (First bill available dated
1998) are running in the Hotel Jaypee Siddharth,
East Patel Nagar, New Delhi. Moreover the official
of Jaypee Siddharth Hotel has confirmed there are
only 2 sources of water supply for hotel operation
uses (a) 03 Nos water connection of Delhi Jal
Board and (b) Through private water tankers vide
letter diary No. 4600 dated 03.10.2024 of
ZRO(West)-ll, Rajender Nagar. True copy of the
Survey dated 03.10.2024 is Annexed as

Annexure R-6

| state that | have been read over and explained the
contents of the applications and state that the facts
and circumstance contained therein are true to the

best of my knowledge and belief as derived from the

h
,,,,, e

DEPONENT

records of the case. (
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VERIFICATION:

I, the deponent above named, do hereby solemnly affirm that
the contents of para 1 to 5 of the foregoing affidavit are true
and correct to my knowledge and belief. No part of it is false

and nothing material has been concealed therefrom.
S0 ﬁ«

b VI E’ i 55
Verified at New Delhi this is the  day of October 2024
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- L / | o NGT MATTER
- MOST URGENT

- DELHI JAL BOARD: GOVT.OF N.C.T. OF DELHI
OFFICE OF THE EXECUTIVE ENGINEER (M)-51
ENGINEERS BHAWAN, ANDREWS GANJ,

NEAR MOOLCHAND CROSSING, NEW DELHI 110049

Delhi Jal Board

Dated: ¢ '7{’ 5/4@;}{
[

NO: DJB/EE(M)-51/2024-25/ (e —( §

@

The SDM( Kalkaji)

District (South-East)

The Sub- Divisional Magistrate (Kalkaji)
37, Tughlakabad Institutional area,
Near Batra Hospital, New Delhi-110062

Subject: | In the matter of :-

Before the National Green Tribunal, New Delhi
Execution Application No. 44/2023
CIn
- 0.A No. 407 of 2015
Shailesh Singh Vs Suryaa Hotel & Ors.

Reference : Regarding extraction of Ground Watér from Borewell existiﬁg in the Suryaa .
Hotel, Mathura Road, New Friends Colony, New Delhi—llOO_ZS,

In reference to above cited subject, it is to informed that the site has been inspected by
the concerned AE and JE and found that 02 Nos. borewell exist in the premises of Suryaa Hotel v
and during inspection it was asked to officials of above said subject Hotel for showing the
permission of borewell. In this’ 1egard a cett&fi’cate issued by Chairman, Central Ground Water
Authority has been received from offlmals of Hotel (Copy enclosed) for your kind reference.

In view of above it is requested to take necessaly action in this regard with information
to the office of the undersigned. This matter is under monitoring of Hon’ble NGT and listed
on 08.05.2024 so, itis treated of Most Urgent.

Encl: As above.
Sd/-

“(Naresh Kumar)

_ Executive Engineer (M}-51
Copy to :-

1. CE(South) - For kind information.

2.- District Magistrate (South-East), Old Gargi College Bmldmg, Lajpat Nagar-1V, New Delhi-

110024~ For kind information.

3.7 SPIO, Delhi Pollution Control Committee, Department of Environment, Govt. of NCT of
Delhi, 5% Floor, ISBT Building, KashmexeGate Delhl 110006- For kind information.
SE(M)-10=For kind information.

AE(M)-51 - To pursue. | qap
( oHtee Cofy Az

sn%i

Executive Engineer (M)-51



1 na ?@sjﬁ@x'% Q@F&fﬁ v " U%%E(QV } L

A et M»@ﬁﬁﬁéeq -i@@ baoen CSV@Q}M‘:&{ g Hu W%@ foy
malle. of N ddional Giyeen Tov bunel Mews Delli | Eyesdiss,
% Deablon Me- Uniz@z‘% In &.A Noo YooY “‘f Jo {5, < heeal,
) We S Hetel & Ove o Tl 2 ( The Swyagq
| Ha?i ' ijﬁm. N.F.C. Nw%ﬁdﬁd ““Hb@c?f;) ié bean
m‘,umg by Mﬁw(muﬁ T76(0),brnY todny te.
b%(as‘mw with  4seictand @nﬁ}mw (t)-51, 037 of i
bhetel and feund Thef 09 neg boyewds  aw  Fwwbu
6 s pranss - Regictsation essbificed of U wekpective
hoyowett tos bean  Qubmited %j ., H@‘WQ @bﬁ)&tw My
M&d&ﬁ(« ghanma (3'3 58580110), WQQ‘J\ ﬁfb" eneloned desweoith .

| 8&@'@{ Pl@me. | o

&—P






171




kg

e g mﬁmwmmwmﬂw4w%£ 2’

SRR é}:%’?.“‘-&ﬂa.&

CENTRAL GROUND WATER AUTHORITY

(Convtituted under Section 33) ol E nvironment (Protection) Act 19846) “‘;
CERTIFICATE OF REGISTRATION OF WEZLLS &

This is to certify that the Borewell/ Tubewell / Motorized

R T Do e R TS o R OIS T

Dugwell / Dug cum Borewell { Handpump/ Filter point as per

the details given overleaf bas been registered with Centrai

Ground Water Authority.

The terms & conditions of the grant of registration are

also ziven overleaf,
ha
(*mm( AN

Central Ground Water Authority

- SR—— PR ————

M nstry of v‘-’atu Rw()unru Jau nmg,,dr Hwﬁe, M‘usm;h Ruad \v:‘w i‘z

i 1103, Ansal Bhawan, Kas sturba Gandhi Marg, New Delhi- 1 10 001
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NGT MATTER
MOST URGEKNT

REMINDER-1

DELHI JAL BOARD: GOVT.OF N.C.T. OF DELH!
OFFICE OF THE EXECUTIVE ENGINEER (M}-51
ENGINEERS BHAWAN, ANDREWS GAN]J,

NEAR MOOLCHAND CROSSING, NEW DELHI 110049

Deihi Jal Board

i

NO: DJB/EE(M)-51/2024-25/ 2167 e (1 Dated: 3 | S‘df-«Ui

The SDM (Kalkaji)

District {South-East)

The Sub-Divisional Magistrate (Kalkaji)
37, Tughlakabad Institutional area,
Near Batra Hospital, New Delhi-1106062

Subject : In the matter :-
Before the National Green Tribunal, New Delhi
Execution Application No. 44/2023
In
- 0.A. No. 407 of 2015 ‘
Shailesh Singh Vs Suryaa Hotel & Ors.

Reference: Regarding extraction of Ground Water from Borewell existing in the Suryaa
Hotel, Mathura Road, New Friends Colony, New Delhi-110025.

In continuation of letter NO: DJB/EE(M)-51/2024-25/60 dated 03.05.2024
the site was inspected by the concerned AE and JE and found that 02 Nos. borewell exist in the
premises of Suryaa Hotel and during inspection it was-asked to officials of above said subject
Hotel for showing the permission of borewell. In this regard a certificate issued by Chairman,
Central Ground Water Authority received from the officials of Hotel, has already been sent to
your good self for your kind reference.

During hearing on dated 21.08.2024, the Hon’ble court NGT has directed that “Learned
counsel for respondent no. 2 and respondent no 5 seek three week’s time to file the
reply. Let the reply be filed by way to affidavit by these respondents.”

In view of above it is requested to submit the Action Taken Report in this regard to the
office of the undersigned. This matter is under monitoring of Hon'ble NGT and listed on
03.12.2024 however an affidavit to be submit before 11.09.2024, so it is treated as Most
Urgent. The copy of NGT-Order dated 21.08.2024 is enclosed herewith for your kind reference.
Encl: As above.

Sd/-
(Naresh Kumar)
o Executive Engitteer (M)-51
Copy to :-
1. CE(South) - For kind information.
2o -District Magistrate (South-East), Old Gargi College Building, Lajpat Nagar-1V, New Delhi-

110024 - For kind Information.

3. SPIO, Dedhni Pollution: Control-Committee, Bepartment of Environment, Govt. of NCT of

Delhi, 5% Floor, ISBT Building, Kasluiere Gate, Delhi-110006- For kind information.
4. SE(M)-10 - For kind information. ~
5. AE(M)-51 - To pursue.
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DELH! JAL BOARD: GOVT.OF N.C.'F. OF DELHI
OFFICE OF THE EXECUTIVE ENGINEER (M}-51
ENGINEERS BHAWAN, ANDREWS GANJ,

NEAR MOOLCHAND CROSSING, NEW DELHI 110049

Delhi dal Board-

NO: DJB/EE(M)-51/2024-25/ e —C §
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The SDM( Kalkaji)

District (South-East)

The Sub-Divisional Magistrate (Kalkaji)
37, Tughlakabad Institutional area,
Near Batra Hospital, New Delhi-110062

Subject: ' In the matter of :-

Before the National Green Tribunal, New Delhi .
Execution Application No. 44/2023
In .
~ 0.A No. 407 of 2015
Shailesh Singh Vs Suryaa Hotel & Ors.

Reference : Regardlng extraction of Ground Water from Borewell ex1stmg in the Smyaa v
Hotel, Mathura Road, New Friends Colony, New Delhi-110025.

In reference to above clted sub]ect, it is to informed that the site has been inspected by
the concerned AE and JE and found that 02 Nos. borewell exist in the premiées of Suryaa Hotel
and during inspection it was asked to officials of above said subject Hotel for showing the
permission of borewell. In this regén d a certificate issued by Chairman, Central Ground Water
Authority has been received from officials of Hotel (Copy enclosed) for your kind reference.

In view of above it is requested to take necessary action in this regard with information
to the office of the undersigned. This matter is under monitoring of Hon'ble NGT and listed
on 08.05.2024 so, itis treated of Most Urgent.

Encl: As above.
Sd/-
(Naresh Kumar)
Executive Engineer (M)-51
Copy to :-
1. - CE(South) ~ For kind information. '
2. District Magistrate (South-East), Old Gargi College Building, Lajpat Nagar-1V, New Delhi-
110024 - For kind information.
3. SPIO, Delhi Pollution Control Committee, Department of Environment, Govt of NCT of
Delhi, 5 Floor, ISBT Building, Kashmere Gate, Delhi-110006- For kind information.
4,  SE{M)-10 - For kind information. o
AE(M)-51 - To pursue. AR

[®a}

Executive Engineer (M)-51
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CENTRAL GROUND WATER AUTHORITY

(Convtituted under Section 33) ol E nvironment (Protection) Act 19846) “‘;
CERTIFICATE OF REGISTRATION OF WEZLLS &

This is to certify that the Borewell/ Tubewell / Motorized

R T Do e R TS o R OIS T

Dugwell / Dug cum Borewell { Handpump/ Filter point as per

the details given overleaf bas been registered with Centrai

Ground Water Authority.

The terms & conditions of the grant of registration are

also ziven overleaf,
ha
(*mm( AN

Central Ground Water Authority

- SR—— PR ————

M nstry of v‘-’atu Rw()unru Jau nmg,,dr Hwﬁe, M‘usm;h Ruad \v:‘w i‘z

1103 Ansal Bhawan, Kasturba Gandhi Marg, New Dethi- 1 10 001
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Reg. Noo: DLOTFC /43302 LType o Bore Well

Yerma & Conditions

Any modification shall not be done in any of the parameters given in Proforna by the
owner / user of the ground water structure (tubewell / borewell) motorized (dugwell /
hend g‘mi}?‘? without prioe spproval of the Awthority.

The water from the well (structure) shall ke used mﬂy for the purpose indicated m the
appdication for regstration.

The wser shall imieete Central Ground Water Auﬂmnw within four ueeks of the
sround walsr situcture going in disuse.

The user shuil furnish miormation sbout the regisiered gmmd water strocturs, as and
when desieed by the Authority.

The Authority cun aller, amend or vary the temmis of the certificate of registraton on
techaical reasons. , ;

Thus cartificate of registration is non-transferable. '
The Avtherity may inspect the tubewell £ borewell motom.ed {dugwell / hand pump}

afier mvng notice of information by post

The Asthority may advise the user of ground water to install water measuriag dovice
s bbewell/borewell, as .znd when ﬁmss.m to peoperly monitor the withdrawal of
yrand water

A A i, DA b 0 T30 T T o RO i S 0T .
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Department of Environment
Govi, of NCT of Pells

Standard Operating Procedure

Subject: ; . o
subject: Regulation of extraction of ground water, closure, prohibition of

illegal activitics relating fo use of borewells/tubewells in NCT of

Delhii,

1. The Hon'ble National Green Tribunal in Original Applicétion No.
685/2019 entitled as, “Rakesh Kumar Versus Govt. of NCT of Delhi

vide its order dated 15.05.2020 directed as under:

“In view of the above, we rejterate owr directions for devising
suitable effective mechanism for preventing extraction of ground
water by way of unouthorized tubewells and wherever such
illegalities found, prompt coercive measures must be taken. ]/[egal
extraction of ground water is a criminal offence under the EP Act.
Compensation must be recovered on the formula already laid down.
1t will be appropriate that Chief Secretary, Delhi calls a meeting of

all concerned within one month from today and oversees
preparation of an appropriate SOF for fixing responsibility on the
subject. Ministry of Jal Shakti may also take necessary steps in the

maiter.”

2. As far as the various districts of NCT of Delhi are concerned, the

© CGWA vide its notification of March, 2006 has notified all districts of
Delhi as over exploited areas, needing regulation, and registration of
ground water abstraction structures mandatory, Regarding regulation of
extraction of ground water and to provide procedure for closure
operation  of

/prohibition  of  illegal  activities  regarding

175




N - borewells/tubewells, directions under Section 5 of the Environment ¢
(Protection) Act, 1986 have been issued with the approval of Hon'ble
Lt. Governor on 18" May, 2010 and on 10" January, 2014. In the
aforesaid directions the authoritics and the procedure fo permit use of
~ground water and to prevent misuse have been detailed along with the
responsibilitics of various :i'u(hori(iesfé'l'}m SO has been devised based
on the detaited procedure provided in the aforesaid directions dated

18,05.2010 and 20.01.2014,
3. Standard Operating Procedure (SOP): -

1) Drawing ground water through borewell or tubewell for domestic,
‘v commercial, agricultural or industrial uses without the prior
permission of the “Competent Authority” will be considered illegal
and without authority of law. The Competent Authority is Delhi Jal
Board in the entire NCT of [Selhi except areas under the New Delhi
Municipal Council (NDMC) and Dethi Cantonment Board (DCB).

For borewells/tubewells for agricultural uses, the information on™

illegal extraction of ground water will be provided by the BDO to the |

Advisory Committee.

2) The Deputy Commissioner (Revenue) of each district, who is the
Authorised Officer under the direction dated 18.05.2010 is required
to supervise checking violation ie. detection of illegal wells and

ciosure thereof through the SDMs.

3) An Advisory Commitiee in each of the revenue districts with
representatives from DJB, CGWB, ULBs, DPCC, reputed NGO has

been constituted to assist the DC in detecting illegal borewells for

2/5
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advisory commitiee will prepare a Jist
ells every month by teking information from all
whuding Revenne Officers, representatives of
and, ULRg, DPCC, NGOs and othe

4on needs 1o be {ab
detection of ille

. . > velevant sources,
toactive ge

cen by the above representatives in

gl extraction of grofind water and furnishing the
same o the Advisory C

ommittee promptly. Superintending Engineer
E), DIB is (he Member Secretary of Advisory Committee, and he

18 required 10 ensure timely conduct of the meeting and also to record
the proceedings,

4) The Dethi Jal Board has already identified 19661 such illegal

borewells on which action is being taken and 7248 units have already

been closed down by the district authorities. The remaining units to

be closed down on priority as these have been already identified and

the process to be completed within a period of three months. A

weekly progress report district wise will be submitted to the
Divisional

Commissioner  for

monitoring.  The  illegal
borewells/tubewells other than the list provided by DIB will be taken
up for closure thereafter. Further, in the first phase, action against

borewells/tubewells engaged in commercial exploitation of ground
water will be taken.

5y In case the illegal borewell/tubewell is already constructed/
operating, the same will be closed and the electricity supply to the
energized tubewell will be disconnected even if it is through DG sets.

%
I case of the iMepal borewell/tubewell is under construction, then
the drilling rig will also be sealed.

3f5
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9)

10)

al borewells/tubewells, joint action
il be formed

For the purpose of closure of illeg

. : DM wi
teams under the supervision of the concerned Sl

Y e tevind temm will comprise
for ensuring effective coordination. The Joint team W p

field functionaries from DI, I)]H("({;Msz and Local Police.

, PR " the is
The Deputy Commissioner who is the chairperson of the Advisory

Committee will forward the details of illegal borewells to the DPCC

for levying Environmental Compensation (EC) for illegal extraction

of ground water.

The DPCC will assess EC as per the methodology devised by CPCBE
in its report dated 26.06.2019. After assessment of the EC, demand
will be raised and in cases of non-recovery, SDM to recover EC as

arrears of land revenue.

All the drilling machines/rigs utilized for boring purposes in Delhi
are required to obtain registration from the offices of Deputy
Commissioners of the concerned districts. The movement of drilling
machines/rigs will be allowed for authorised drilling to the identified

location and for specified duration by the concerned Deputy

Comimissioner.

The Delhi Police and Transport Department of Govi. of NCT of
Delhi will allow movement of the drilling machines/rigs having the
prior permission for such movement from the concerned Deputy
Commissioner. The concerned Deputy Commissioner (Revenue),
Deputy  Commissioner of Police and Deputy Commissioner,
Enforcement of Transport Departinent will be responsible for sirict
compliance of the puidelines regarding movement of drilling
machines/rigs.
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1) As provided in the direction dated 18.05.2010 iused under Section 5
of the Environment (Protection) Act, 1986 the Deputy Commissioner
of cach district will faunch prosecution aggins! the offenders related
to ground water extraction on the recommendations of the Advisory

Committee,

icti ible to
@)\ The concerned Advisory Commitice of cach district 18 responsib
e

in the
ensure that there is no illegal extraction of ground water

district.
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DELHIJAL BOARD : GOVT. OF NCT OF DELHI
JFFICE OF ZONAL REVENUE OFFICER (S)-1I, GIRI NAGAR
KALKAJI, NEW DELHI — 110019

No. DIB/ZRO (S)-1I/GN/2024/ COY Dated : fg“}cwﬂt

Sub:  Regarding extraction of Ground Water from Boregvéll existing in the Surya Hotel, Mathura
Road, New Friends Colony, New Delhi.

With reference to your office letter of even number dated 03.09.202% on the above-

mentioned subject, required information is submitted as under: -

(1) One water connection vide K. No. 4000731000 since before 2012 (from when computerized
data is available). ~

One for Addl. Sewerage Mafntenance Charge vide K. No. 5050962373 since before 2012 (from
when computerized data is available) on account of use of borewell at the property.

(2) Details of consumption of water against water connection are attached.

{3) Current Bills of both the above said K numbers attached.
(4) Permission of borewell is not granted from ZRO office.

(5) Quantity of ground water extraction monthly basis through borewell is not measured by ZRO
office.

Encl: As above. »
2t
Ar(;{f/?/
ZRO II Giri Nagar
EE (M)-51
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4375345018 Waler simple KL / 4000731000 / 4000731000 - Active - Root Meter Inventory

~
Register insormarion KL, format 7.2, 1.0000C0, Additive M} Register 10 4373345227 A
RS A ! d
Fiites by All —V&Vikw”!& P )
25-08-2624 12:00:004M 482.000000 Usage: 482.00. no highvlow 76741.000000 Regular |
12-07-2024 12:00:00AM 190.000000 Usage: 180.00. no hightlew 76259.00000¢ Regular )
13-06-2024 12:00:00AM . A461.006000 Usage: 461.00. no highfiow 76069.006000 Regular i ]
14-65-2024 $2:00;00A 323000000 Usage: 329.00, no highflew ‘75608.0()0000 Regular ] |
15-04-2024 12:06:00A 468.000000 Usage: 488.00 . no highvlows 75279.00000¢ Regular ) ]
38-03-2024 12:00:00A34 33’6_000000 Usage: 336.00, nohighflow 74791.000000 Regular ] ] B
4 §2.00:00A0 262.0060000  Usage: 262.00. no highilow 74455000000 Regular = O b Current To Do
11-01-2024 12.00:00A .2_94.000000 usage: 264.00, nohighilow 74193.000000 Regular & . M .
ST 13-12-2023 12:00:00AM 388.000000 Usage: 388.00 no highviow 73899.000000 Regular ] ] . __‘,,,_,,,,%.“’%! o
BT 09-11-2023 12:00:0044 216.000000  Usage; 216.09, no highdow 73511.000006 Reguiar ! ] i .i Customer Contact
TI 18-10-2025 12:00:004M 377.000000 Usage: 377.09, no-highvlow 73295000000 Regular %} ) Type i
17-06-2023 12 00:00Ak 227.000060 Usage: 227.00. no highviow 72918.006000 Regular = 0 Gommett
18-48-2023 12:00:00AM 340.000000 Usage: 340.00. no highflow 72691.000000 Reguiar i ]
18-07-2023 12:00:00AM 319.000000 Usage: 318.00, no highflow 72351.000080 Regular ] |
21-06-2023 12:00:00AM 6999000.000000 Usage: 9.599,000.00, no hightiow 72032.000000 Regular ) [ ;
20-G6-2023 12:00:00/04 1331.060000 Usage: 1,331.00, nho nighiow 73032.000000 Regular =) | :
12-05-2023 12:06:00AM 206.000600 Usage: 286.00. no highfow 71701000060 Regular ™3] I}
24-04-2023 12:00:00AM 425.000000 Usage: 425.0¢ no highflow 71495.000000 Regular |53 | v G e
17-000723 15 07 L 4l 275.000000 7°,3ge: 275.00. no highviow 70T ,0000 Regular ] o < ™

i
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425.000006 Usage: 425.00 no highiiow 73495.000000 Regular | N e
G ga«g{’”‘w A3 a00000) m ] .. CurmentContext

15-02-2023 12:00:G0AM 220.000000 Usage: 220.00. no highvlow 70795.000000 Regular I} . CSHLLTD THE
20-01-2023 12:00:00404 387.000000 Usage: 387.00 no highow 70575.000000 Regular O T =5 HOTEL SURYA
18-12-2022 12:00:00AM 214.000000 Usage: 214.00 no ghilow 70188.060000 Reguiar 1 ~080731006 2
25-11-2022 12.02:00A 299.00000¢ Usage: 288.00. no highview 69974.000000 Regular M CRLL HZHOTEL
18-10-2022 12 060:00AM 222.000006 Usage: 222.00 no highvlow 69575.006060 .Regu!ar O
15-08-2022 12:00:00AM 7 141.000080 Usage: 144.00. no highisw 69453.000000 Reguiar |
17-08-2822 12:00:00A04 "%%6.0-30090 Usage: 216.00 no highilow 69212.000000 Regular %4 i} :
16-07-2022 12:G0:00AM 151.000000 Usage: 151.00. no highvlow ' 63096.000000 ' Regular 7 i
14-06-2022 12:00:00A . 214.000000 Usage: 314.00. no highview 68945,000000 Regular [¥3] ] .‘C‘ur‘relm "5"0 Bo ‘
20-04-2022 12:00:00AM 151 009000 Usage: 151.08. no highflow 68531.00000¢ Regular ! | Y ’
18-03-2022 12:00:00AM : :172.000008 Usage: 172.00. no highilow 68480.000000 Regular' g o : N ‘vy{ )
11-62-2022 12:00:00A3 125.080000 Usage: 125.00. no highdow 68308.000000 - Reguiar ] 1] Custormer V(i.cv»n.t?;\t;t>‘
19-01-2022 12:00:00AM 165.000000 Usage: 165.00, no highriow 68183.000000 ° Reguiar g} | v,.‘ﬂ
18-12-2621 12:00:004M 180.000000 Usage: 180.00, no high/low £8018.000000- Regular ) I} . Comnvent :
17-11-2021 12:00:00A 175.00000€ Usage: 176.00, no highviow 5?538,00000(}‘ Regular =) ] ‘
12-10-2021% 12:00:00A8 171.000000 Usage: 171,00, no higivlow §7662.000000 Regular | | o ) R
07-09-2024 12:00:00AM 129.000000 tsage: 129.09, no highdow 67491.000000 Regular i} : Add COR}ES . . !
12-08-2021 12.00:00AM 137.000000 Usage: 137.00, no high/iow 67352.000000 Regular & ] ' : FﬁVOf“ile Sea;ches
12-07-2021 12:00:00AM 88.000060 Usage: 83.00, no highfiow §7225.090006 Regular il |
21-06-2021 12:00:00AM 191.066000 Usage: 191.00, no highviow 67136.000000 Regular & 1 L (]
13-05-2021 12:00:00AM 100.650005  Usaga 100.00, o highvlow §6945.060000 Regular = M i - . i
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STOP CORONA:
i Wear Mask.

il.  Follow Physical Distancing.
il Maintain Hand Hygiene.

Delhi Jal Board (&= s «€}

{Government of NCT of Delhi)
www.dib.gov.in
Regular Water Bill

Name(3m): C.H.L.LTD. THE HOTEL

SURYA

Address(9ai): THE HOTEL SURYA,
NEW FRIENDS COLONY, Deihi,

110025

Mobile No. . (WiEmsa): 9958580110

Consumer Category(Iudlwn 3vil); CAT Il

Premise Detail (3R &r0); (No of floors-1)

Meter No. (sffex &ar): 4000731000
Meter Type (WX &7 WHR) gt(DJB/Pvi:): PVT
Bill No. (9 dwean): 400082162792
Bill Cycle(R w5): ZALL(B5-2024)

Bill Date(f3w &1 Ry
27-AUG-2024

Bill Amount (Rs.) (fw OR1 () )
119470

Bill Amount Payable (Rs.)&a B o (31))
(Nearest up to Rs. 10) (80T 10 %1 )

Zone/Loc (85/ w;;) / Giri Nagar Bill Basis(Rer snuR): REGULAR 119470 ‘
Area Code (QTTZIT g). A-215 Bill Due Date(ﬁa— i—q ﬁﬁﬁ-)
MR Code (TRHR ®ig): 888/BULK 13-SEP-2024
N Amount Payable After Due Date(Rs.)
KNO(zu=ei): 4000731000
( ) (2 [T e T a (7))
125443
' - . R NIEINIR NIRRT N )
Meter No UolM Current Meter Read Previous Meter Read ‘Consumption
(iftex ) (dex &Y :étm ) (ﬁm & Ry SR (@)
Meter Reading |Reading /- Meter Status| Meter Reading |Reading / Meter Days Units
Date (g / frex Roufar) Date Status (feem) (gFez)
(Flex A B Tt (e AR Brady | (O / B Rul)
4000731000 KL 25-AUG-2024 76741/ 0K 12-JUL-2024 | 76259/ 0K 44 482
- Bill Details: Current Period Charges (e Rreor: adwm s 4e) (12-JUL-2024 to 25:AUG-2024) ) o
Applicable Rate Period Description ‘ Amount(Rs.)
13-JUL-2024 to 25-AUG-2024 Total Consumption Charges - 73461.32
13-JUL-2024 to 25-AUG-2024 Sewerage Charge (60 % of Water Consumption Charge) 44076.79
13-JUL-2024 to 25-AUG-2024 Service Charga - Consumption > 100 KL 1932.61
13-JUL-2024 to 25-AUG-2024 Sub Total Bill Amount without Meter Rent 119470.72
13-JUL-2024 to 25-AUG-2024- Subtotal Bill Amount 119470.72
Adjustment Details Are Listed Below
Arrear,if any (Rs.) (w1, 9% (7)) -149
_[Total Consolidated Bill Amount Payable (Rs.) (% i e 11 27 (%)) , 119470
Late Payment Surcharge (Rs }(&X & wem w 3fvR) 5973 |Amount with LPSC after due date {Rs.) 125443
(5% surcharge will be applicable after due date)(&u faf fare 59 sifrwm w0 g A6 (& v i & wr o (v) '
PAYABLE AMOUNT TO AVAIL REBATE SCHEME (Rs.) (e diwi i Riu & 3t (31])
: Bill History (few fim) Payment History (frser mam)
Bill from Date Bill to Date Days Reading Status Units Arhount(Rs Receipt id Amount{Rs) Date
13-JUN-2024 12-JUL-2024 29 76259 OK 190 167449 400093332106 167450,00 23-JUL-2024
14-MAY-2024 13-JUN-2024 30 76069 oK 461 118666 400720055541 86018.00 11-JUN-2024
15-APR-2024 14-MAY-2024 29 75608 oK 329 81922 400651654626 108080.,00 10-MAY-2024
08-MAR-2024 15-APR-2024 38 75279 oK . 488 109079 400388161743 102349.00 10-APR-2024
08-FEB-2024 08-MAR-2024 29 74791 oK 336 229992 400310547374 146101.00 11-MAR-2024

Important Message

If-bill is not paid till Bill Due Date- connéction hay be disconnected (aR faw & Tl o Raer w1 s w8 By S &- a-iaam ST Fam smast §)
For any éssistance J.query : Please call 1918 or www.dib.qov.in (Rd <5 wgrrar / s & R 1916 W ¢ @ www.dib.gov, inTwmg)

Delhi Jal Board

Bilt Paymenf Counter Foil

Cheque / DD should be drawn in favour of DJB in the following

format

(a7 / Tt Sve o T et 0Ty By ity e e 56) DB KNO

KNO (s 4000731000 Name () CHLLTD. THE Bill No. (R dearn) 400082162792
B T s s HOTEL SURYA
Bill Date(Bar i ) | 27-AUG-2024 Bill Due Date (fm i ki) 13-SEP-2024 - [Bill Amount (Rs.) (Frer a7 (51) 119470

Bl Amount with LPSC {Rs ) —

(LPSC & arg fa ol (1))

125443~ |Fayment Date/ [y § ail)

Amount Paid(Rs.) @l @ quam (=)

Cash/Cheque No./DD No.:
(&l / e e S A L)

COooooannnannonn

Name of Bank [ Branch (&% / s &1 aw)

o

N
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STOP CORONA:
R Wear Mask.

. Follow Physical Distancing.
. Maintain Hand Hygiene.

Delhi Jal Board (&< st 1€}

{Government of NCT of Delhi)
www.djb.gov.in
Regular Water Bill

Name(=Tq

). CHL LTD THE HOTEL LTD

Address(udr): NFC, 110025

Consumer Category(Iqsii=n 5of1); CAT Il

Bill Date(w &1 )

27-AUG-2024

Mobile No. . (H1eT=e): 9958580110
Zonel/Loc (3% / Ta): / Giri Nagar
Area Code (TR &ie): A-215

MR Code {Ta3IR #E): 888/BULK

Premise Detail (WR&R [&@R0T): Hotel/Guest

Houses(No of floors-10,No of rooms-242)

Meter No. (vffex wiean): NA

Meter Type (1t H1 W&HR) (DJB/PvE): PVT

Bill Amount (Rs.) (w1 af¥r (%) )
42387

Bill Amount Payable (Rs.)Qz & af (71))

Bill No. (s dwar): 505183316630

(Nearest up to Rs. 10) (?FF%1 10 3t &F)

v Bill Cycle(ﬁﬂ eh): ZALL(B5-2024) 42380
KNO@usit): 5050962373 Bill Basis{fe smar): REGULAR Bill Due Date (T T [Rn
13-SEP-2024
Amount Payablg After Due Date(Rs.)
(2 Tty Spares ¥ Y (%) )
44507
S 4 : BEROOOAEAOEAnTE Ll
Meter No UolM Current Meter Read Prevnous Meter Read Consumption
(direx i) (e 4 e SR (e & el QR (ua)
Meter Reading |Reading /'Meter Status| Meter Reading [Reading / Meter Days Units
Date (OfEn / Arex Foufa) Date Status &) (afe)
(Fex QR it ) (sitex G < artra) | (O / sfiex )
NA KL 27-AUG-2024 0/ NUW- 12-JUL-2024 0/ NUW 46 0
Bill Details: Current Period Charges (ot Rt it STt ) (12—JUL -2024 to 27-AUG-2024) ,
Applicable Rate Period Description - Amount(Rs.)
13-JUL-2024 to 27-AUG-2024 Service Charge - Consumption= 0KL 224.50
13-JUL-2024 10 27-AUG-2024 Additional Sewerage Maintenance Charge for Hotel/Guest House 26833.33
13-JUL-2024 to 27-AUG-2024 Additional Sewprage Maintenance Charge for Banquet 15333.33
13-dUL-2024 to 27-AUG-2024 Sub Total Bill Amount without Meter Rent 42391.16
13-JUL-2024 to 27-AUG-2024 Subtotal Bill Amount 42391.16
Adjustment Details Are Listed Below
Arrear, If any (Rs.) (T, TR F5% 7)) « , -4.43
Total Consolidated Bill Amount Payable (Rs.) (& S et a1 3 (3)) " 42387
Late Payment Surcharge (Rs.)@X @ s[art o iRy 2119 |Amount with LPSC after due date (Rs.) 44507
(5% surcharge will be applicable after due date) (i faf Faw 5% st airy g 34 | R & = sifa 3 wre o (7)
PAYABLE AMOUNT TO AVAIL REBATE SCHEME (Rs.) ( gz diwmn & o u o (71)) .
BIll History (Rrerer fw) ’ Fayment History (frgw wmae)
Bilt from Date Bill to Date Days Reading Status Units Amount(Rs Recelpt id Amount(Rs) Date
13-JUN-2024 12-JUL-2024 29 0 NUW 0 44596 505016285805 44600.00 02-AUG-2024
18-APR-2024 13-JUN-2024 56 0 NUw 0 53430 505688124326 38410.00 18-JUN-2024
08-MAR-2024 18-APR-2024 41 0 NUw 0 37783 505199358421 37780.00 16-MAY-2024
08-FEB-2024 08-MAR-2024 29 0 NUW 0 26724 505660232883 28061.00 24-APR-2024
11-JAN-2024 08-FEB-2024 28 0 NUW 0 53864 505880327596 56558.00 15-MAR-2024
Important Message

If bill is not paid till Bill Due Date- connection may be disconnected (i B & Ry oz e % waw 78 e s &- AR T Rl S W )

For any assistance /' query : Please call 1916 or wyww,dib.goy,in (Rest 5 ugrat / seesrdt & Rrg: 1916 T @ & @1 www. djb.gov. inw st)

Delhi Jal Board

Bill Payment Counter Foill

format

Cheque / DD should be drawn in favour of DJB in the following

(4 | i g T YR et SR B wiite @ aadm ) DJB KNO

KNOG@EEasi)

5050962373 Name () CHL LTD THE Bill No. (Fr s 505163316630
HOTEL LTD
Bill Dateffm 41 i) | 27-AUG-2024 Bill Due Date (B & B} 13-SEP-2024  [Bilt Amount (Rs.) (Fet 0 (1) 42387
Bill Amount with LPSC{RS): 744507 Paqxjﬁﬁéﬁt Date/ (¥iar & aiw) Cash/Cheque No./DD No.;
(LPSC & ara Fiet R (1)) Amount Pald(Rs.) @B i g (51) @ e R R )
nininininininininialninlvislsl Name of Bank / Branch (9% / siren %t <Iwy)

an
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DELHI JAL BOARD: GOVT. OF NCT OF DELH!
OFFICE OF THE EXECUTIVE ENGINEER (M)-24
D-BLOCK MOTI NAGAR, NEW DELHI-110015

No. DIB/EE(M)-24/2024 [ §- Dated 45" 2y

-6 ,
/ [

Sub:- Regarding borewell at Hotel Jaypee Siddharth near East Patel Nagar,
Rajender Place, New Delhi-110008.

In reference to above, please find attached herewith the declaration of no
borewell in Hotel Jaypee Siddharth near East Patel Nagar, Rajender Place
premises given by Sh. Amit Singh-Chief Enginéer of Hotel Jaypee Siddharth on
04.05.2024. Futher the said premises was inspected by Sh. Ankit Rana JE of the
office of undersigned on 04.05.2024 and reported that no borewell was found at
above address.

Encl: i). Declaration dated 04.05.24 given by Chief Engineer in Hotel Jaypee
Siddharth.
ii). JE Inspection report of JE Sh. Ankit Rana JE of the office of undersigned

EE(M)-51 (P.C. s@hir}na)
C/o SE(M)-10 EE(M)-24

Mob.N0.9650425566

Copy to:-
VI SE(M)-10

2. SE(M)-5
3. AE(M)-24 / O/Copy

iy P (RS

QwlZ/e) vy

EE(M)-24

Diary No, CE6 - (e

Frer e sy
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JAYPEE SIDDHARTH x'
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Bovays\) w \,\ﬂTQL o«@w Sa b (A QW%

\A {%ﬂ | 6&‘« | M Cmqq'euuﬁm
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A1 - 99999, 299

AYPEE HOTELS, A DIVISION OF JAIPRAKASH ASSOCIATES LTD.
% RAJENDRA PLACE, NEW DELHI 110 008, INDIA | T: +91 11 25760000, 43662500 | F:+91112
E: reservationsjsd@jaypeehotels.com | W: www]aypeehotels com | ToLL FREE: 18001199

Ak %J’ﬁ TFY7  REGISTERED OFFICE: SECTOR 128, NOIA 201304, DISTT. GAUTAM BUDDHA NAGAR,

[=S AL B s raRAR RAVINONT
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AFIMERY RER

\ DELHEIAL BOARD: GOV OF NCT OF DELIH

\, OFFICE OF THE ZONAL REVENUE OFFICER (C/)-1

\ TIBBIA COLLEGE ZONE DELIH

"a\ NODIB/ZROACZ)-11/2024/3644 { DATED-03-10-2024

With reference to the NGT court case case O.A No 407 of 2015 Shailesh
Singh V/s Surya Hotel & others. As desired by the lon’ble NGT, the necessary
information regarding the water connections running at hotel Jaypee Sidhartha, at
-property no. 3, Rajendra Palace, Delhl, is as under:
\ 1. KNo-2465800000

First bill available dated. 1998
First bill available dated- 1998
First bill available dated- 1998

2. KNo-1465800000
3. KNo-3465800000

v

The initial date of installation of these water connection is not available in this
oftice. However, this information has already been submitted by this office vide

letter no. NO.DIB/ZRO/(CZ)-11/2024/743 dated. 10-09-2024 as per available in the
RMS.

Date ...ﬂ:ﬂg.ﬁ.@kﬁ&

Further, a self-deceleration has been received from hotel IP Sidhartha vide
ZRO(W)HIT dairy no. 4600. In respect of above mentioned threc water connection
(Copy of attached). Further, it has been certified by them that presently they are not
having any bore-well for extraction of ground water. They are using water from 3
DIB water connection and water from private tankers.

. —Executive Enginees

R

Submitted please.

ce(sat)-T Q “

ZRO(West)-1l RATBNDER NAGAR

i 3y
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< DELHI JAL BOARD: GOVT OF N.C.T OF DELHI
1 (f*“» OFFICE OF THE EXECUTIVE ENGINEER (EAP)-Il
VARUNALAYA, A-BUILDING, KAROL BAGH, NEW DELHI-110005

Email:- eeeap2.dib@amail.com

No. F3(10)/DJB/EE(EAP)-12024-25/ \96L = - ¢ Dated: 09.10.2024

Subject: Status report in the matter of Sh. Shailesh Singh V/s The Suryaa Hotel, New Delhi & ORS
before the Hon'ble National Green Tribunal, Principle Bench, New Delhi.

- Execution Application No. 44/2023 in O.A. NO. 407 OF 2015 (IA No.331/2024).

A. Hoftel Jaypee Siddharth, East Patel Nagar, New Delhi.

: A survey was conducted by JE & AE of area on dated 04.05.2024 and reported that no
‘} borewell was found in the premises of Hotel Jaypee Siddharth (report already submitted). Further, a
self-declaration has been received from Hotel Jaypee Siddharth intimating that the Hotel is having
only two sources of water supply for Hotel Operation use i.e. 03 nos. of DJB water connections and
‘ water supply through private water tankers. it has also been certified by the Hotel that presently they
do not have bore well for water extraction. Copy of self-declaration by the Hotel is attached herewith.

This report has been forwarded by Zb'nal Revenue Officer (West)-il, Rajinder Nagar vide their
letter dated 03.10.2024 confirming that there are 03 Nos. water connections having
K.No.2465800000, 1465800000 & 3465800000 are running in the Hotel Jaypee Siddharth, East Patel

Nagar, New Delhi (Copy attached).

Encl.: As above ‘
. (Parveen Kumar Gupta) ’
EE(EAP)-II

| SE(C)-3 W
AN
s&( #1)-10
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Sellf Declaration

DARY Mok L8
DATE:-.OF ) fol iy

We , Jaypee Siddharth Hotel ~ 3 Rajendra Place New Delhi 110008.

1. This is to inform you that at Jaypee Siddharth hotel presently we don't have bore
well for water extraction.

2. Jaypee Siddharth Hotel having only 2 sources of water supply for hotel operation
use

a). Delhi Jal Board { DIB) ~ 3 connections
b.) Private Water Tankers

3. DIB Water connection Established date are not available in our records but it seems
since hotel started operations

At Hotel Jaypee Siddharth are deeply committed to sustainability & Conservation of

Energy for Environment preservation and follows all Government guidelines raised by
CP(CB and other competent authorities -

1. We have well established & operational STP (96 KLD) & ETP (60 KLD) Since year
- 2015, for the treatment of all waste water and reuse as muclhvas possible.

2. We have 2 No. Rain water harvesting with recharging pits. It is operational since
year 2016

JAYPEE HOTELS, A DIVISION OF JAIPRAKASH ASSOCIATESLTD.
3, RATENDEA PLACE, NEW DELHE 110 008, InDia | T2 +91 11 25760000, 43662500 | F:491 11 2578101¢
E: reservationsjsd@jaypechotelsicom | W: wwwijaypeehotels.com | TOLL Frep: 1680011 9900

REGISTERED OFFICE: SECTOR 128, NOWA 201304, DISTT. GAUTAM BUDDHA NAGAR,
—UTEAR PRADESH, INDIA. T+ 91 120 4609000, 2470800 24
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